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Modernising telegraph services

193. SHRI B. SATYANARA-
YAN REDDY : Will the Minister of
COMMUNICATIONS be pleased to
state :

(a) whether Government have
drawn any plan to modernise telegraph
services in the country; and

(b) if so, what are the details of the
plan and what are the cities and towns
which  will be earmarked for
modernisation of telegraph services ?

THE MINISTER OF STATE OF
THE MINISTRY OF COM-
MUNICATIONS (SHRI RAM NI-
WAS MIRDHA) : (a) Yes, Sir. An
Action Plan has been drawn up to
modernise telegraph services in the
country.

(b) The Action Plan envisages
delivery of 98% of the telegrams within
a period of 12 hours from the booking
time and 100% within 24 hours. In
order to achieve this, development and
commissioning of Store and Forward
Message Switches, expansion of Store
and Forward Telegraph Systems,
replacement of terminal devices by
electronic teleprinters, utilisation of ele-
ctronic key boards in place of Morse
equipment and modern management
aids for operational and network
control have been planned. The Plan
envelops the entire country's telegraph
network including cities and towns.

New sugar and alcohol policy

194. SHRI K. MOHANAN
Will the Minister of INDUSTRY be
pleased to state :

(a) whether partial decontrol and
sizeable increase in prices of molasses
are being considered by Government in
view of the fact that the new sugar and
alcohol policy is likely to adverser/
affect alcohol-based industries which
employ more than 10,000 persons;
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(b) if so, whether Government will
keep this aspect in mind while framing
the new sugar and alcohol policy; and

(c) whether the alcohol-based in-
dustries and distilleries and their
employees will be taken into confi-
dence before announcing the revised
sugar and alcohol policy ?

THE MINISTER OF STATE
IN THE DEPARTMENT OF IN
DUSTRIAL DEVELOPMENT
(SHRI M. ARUNACHALAM)
(a) to (c¢) Formulation of a new policy
on molasses and alcohol will, no
doubt, involve consideration of all
relevant issues including t lie question
of decontrol of molasses and
implications thereof.

Price of molasses

195. SHRI DIPEN GHOSH : Will
the Minister of INDUSTRYJbe pleased
to state :

(a) whether it is a fact that various
official committees had recommended
against partial or total decontrol of
molasses as well as for pegging at a
low level the price of molasses in view
of the fact that it was only an effluent
of the sugar industry and no additional
production cost was involved in it; and

(b) if so, what are the details
thereof and of the sugar-alcohol policy
if any, evolved in the light thereof ?

THE MINISTER OF STATE
IN THE DEPARTMENT OF IN
DUSTRIAL DEVELOPMENT
(SHRI M. ARUNACHALAM) :
(@) and (b) A number of Commi
ttees, including Expert Agencies
have examined various issues, includ
ing the question of fixation of prices
of molasses and alcohol. The re
commendations of these Commi
ttees/Agencies are kept in view
while reviewing matters relating to
alcohol and molasses, including fixa
tion of prices thereof.
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The existing policy regarding
molasses and alcohol is presently under
detailed review.

Delicensing of chemical industry

196. SHRIMATI

KAUL :

SHRI K. VASUDEVA PA-
NIGKER :

KRISHNA

Will the Minister of INDUSTRY
be pleased to state :

(a) whether Government's attention
has been drawn to a news-item which
appeared in the Hindustan Times dated
the 28th May, 1986 captioned
'Chemical industry to be de-licensed'; if
so, what are the details thereof; and

(b) what decisions have been taken
by Government in this regard ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF IN-
DUSTRIAL DEVELOPMENT (SHRI
M. ARUNAGHALAM) :

(a) and (b) Yes, Sir. The matter is under
consideration of the Government.

Polyester yarn units

197. SHRIMATI KRISHNA
KAUL :
SHRI K. VASUDEVA PA-
NIGKER :

Will the Minister of INDUSTRY be
pleased to state :

(a) whether Government propose
to set up more polyester yam units in
the country; and

(b) if so, what are the details of the
proposal ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF IN-
DUSTRIAL DEVELOPMENT (SHRI
M. ARUNACHALAM) : (a) and (b)
Yes, Sir. During the last
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one year, 12 Letters of Intent hav been
issued for setting up of grass root
plants for the manufacture  Polyester
Filament Yarn for a tota capacity of
1,86,000 tonnes/annum.

Lictrsi'rg jeJity fer sjntleti yarn

198. SHRIMATI ~ KRISHNA
KAUL :
SHRI K. VASUDEVA
PANIGKER :

Will the Minister of INDUSTRY
be pleased to state :

(a) whether Government have
taken a decision to liberalise the lice-
nsing policy for synthetic yarn; and

(b) if so, what are the details
thereof ?

THE MINISTER OF STATE
IN THE DEPARTMENT OF IN
DUSTRIAL DEVELOPMENT
(SHRI M. ARUNACHALAM
(a) and (b) With a view to allowing
licensed industrial undertakings the
flexibility of manufacturing articles
according to market demand in cases
where this can be done with available
common design and production faci-
lities, Government announced in
September, 1985, the scheme of broad
banding in a number of groups of
industries which included the following

(i) Synthetic fibre industry co-
vering the three types of fibre namely;
Polyester, Nylon and Poly-proplene;
and

(i) Synthetic filament yarn in-
cluding industrial yarn/tyre cord.

In the light of the response of the
industry to the above measure, it has
been decided to enlarge the scope of the
broad banding to permit the
manufacturers of the polyester staple
fibre to wundertake production of
polyester filament yarn and vice versa
by making use of polycondensa-



